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~ KOLKATA BENCH, KOLKATA

(CIRCUIT SITTING AT PORT BLAIR)

"No. 0.A. 351/00459/2019

- Date of order: 28.3.2019
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~ For the Applicant .. Mr. ‘K;vReo, Counsel
For the Respondents’  : Md. Tabraiz,' Counse!
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Per Dr. Nandlta Chattenee, Admlmstratlve Member:

The instant Oriiginal Application shas been f_iled.tjnder Seétion 19 of the"
,Administrative Tribuhels Act, 1985 seeking the followihg relief:- '

“(a) To pass an order drrectmg the respondent authorities to grant age relaxatron to
the applicant for participating.in: the‘Writtéh’”test:;for;Jhe post of Junior Engineer in the
Andaman Public Worktalé‘partment as per. recruutment/the vacancy notice dated 20"
December, 2018 v - 2

e

(b} To pass an oragr%alréc mg the ReSponde%t"A emses to 3% the weightage of
50% in the marl?&%secu"red by the apphcant in the writt er;t;.,;tést as PeE recru:tmentlthe
vacancy nottce dated 29t Decemb 2048; a_gt Ty :
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The Hon'ble Apex Ceurt heWever”'whfre dtstrussiﬁ%' the SLP, clarlﬁed that '
] - "‘é“’*!@we»w*rr%@'?ﬁ .
"in case any selectton takes place, due we|ghtage may "be given to the” pastv .
| service of the peﬂtnoners and the re‘spondent authorities may. also consider ».
‘relaxation in age. S " |
| fhe resboﬁ‘dent authorities:t’hereafter fixed certain ' weightage’ Criterie. The
' .apblicent»‘avpblied for appointntent as a Junior Engineer in response to a freStft
recruitment notice but was not aflowed to attend_ the interview and, bein-g'
aggrie‘vedl, a:pproach‘ied the Tribunal wittrt the instent Ortginal Application. |
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' order. T?he dec;sron should refer to the orders of the
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That during pendency of the Orrglnal Applrcatron a recrurtment notroe has
been pubhshed for appomtment of twenty numbers of Junior Englneer (CIVII) and ~'

atthough the appllcant had applled for the said post, her prayer was rejected on

| the grounds of overage

That, the applioant had preferred a representation on 25.3.2019 praying for
relaxation of over-age with reference to the directions of the Hon'ble Apex Court
as also the orders of the A&N Administration dated 9.4.2010. Ld. Counsel for the

applicant submits that the applrcant would‘ be,tfalrly satisfied. if drrections are
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6. Wlth these dlrectlons the O. A is dlsposved of. No costs. : -
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(Dr. Nandita Chatterjé‘é)' , ‘. o (Manjula Das)

Administrative Member : o Judicial Member




